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ITEM NO.101 COURT NO.12 SECTION XIV

SUPREME COURT OF INDTIA
RECORD OF PROCEEDINGS

Civil Appeal No(s). 5811/2012

C.I.T Appellant (s)
VERSUS

M/S VASISTH CHAY VYAPAR LTD. Respondent (s)

WITH
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) No.26757/2015
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0.2449/2017

0.4555/2017

0.8977/2017

) No.23426/2017

(I.A. NO.79790/2017-CONDONATION OF DELAY IN FILING AN DI.A.
NO.79791/2017 - EXEMPTION FROM FILING C/C OF THE IMPUGNED JUDGMENT)
SLP(C) No.28651/2017

(I.A. NO.999909/2017 — CONDONATION OF DELAY IN FILING)
SLP(C) Nos.28678-28682/2017

C.A No.18059/2017

(IA NO.108968/2017 - CONDONATION OF DELAY IN FILING AND I.A.
NO.108975/2017-EXEMPTION FROM FILING C/C OF THE IMPUGNED JUDGMENT)
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Signature-Net Verified

%@?Q:; 05-12-2017 These appeals were called on for hearing today.

CORAM :
HON'BLE MR. JUSTICE ROHINTON FALI NARIMAN
HON'BLE MR. JUSTICE NAVIN SINHA



For Parties(s) Mr. K. Radha Krishnan, Sr. Adv.
Mr. Rupesh Kuamr, Adv.
Mr. S. A. Haseeb, Adv.
Mrs. Gargi Khanna, Adv.
Mrs. Anil Katiyar, AOR
Mr. B. V. Balaram Das, AOR
Mr. Sachit Jolly, Adv.
Ms. Vijayalakshmi Menon, Adv.
Ms. Kavita Jha, AOR
Mr. Jasmeet Singh, AOR
Mr. Ragat Navet, Adv.
Mr. Karan Chauhan, Adv.
Mr. Pradeep Kumar Bakshi, AOR
Ms. Abha R. Sharma, AOR

UPON hearing
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the counsel the Court made the following

ORDER

Not for tomorrow.

(SWETA DHYANT)

(SAROJ KUMARI GAUR)

SENIOR PERSONAL ASSISTANT

BRANCH OFFICER
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